—

———

RN RS N

L3
g e i

TJo.

 qm¥*

!

CENTRAL ADMIVISTRAT IVE TR IBUNAL
BANGALORE BENCH

Second Floor,
‘Commercial Complex,
! . _ Indirenagar, o
i BANGALORE - 562 037,

KR Da‘;e‘d 51'.4 MAR 1995
APPLICATIEQ\T NO. 726 Of 19950 , ’ o
P A .
- i S |
'APPLBSANT?;‘K.Srikantha and four others.,
Vs, - -

.RESI(NDEN?S: Secretary,Ministry of Defence;
. i New Delhi and others.,
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l. Sri.@.Narayanaswamy,Advocate,
No.q44.Upstairs,V¢Block.
Rajajinagar, Bangalore-560 010.
. i o T o -
2, The [Scientific Advisor and Director Geneéral,

R and D Organisation,South Block,New Delhi-11,

A copy of the -application is also enclosed for

further necessary action as directed by the Tribunal.
g . ,

§

‘Subject:-;Forwarding‘copies of the Orders passed by the

Central Administrative Tribunal,Bangalore-38f
, S ——— XX X

Please find enclosed herewith 2 copy of the Ordér/

' Stayzfrdqi/lntcrim‘Order,'Passed by this Tribunal in the:gbngu'

menticned application{s) on_Sixth March, 1995,

\UA2J67S£, | o |
N % /Q\y( JUY REGISTRAR
o " JUDICIAL BRANCHES.
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CENTRAL ADMINISTRATIVE TRIBUNAL: BANGALORE BENCH:BANGALORE
ORIGINAL APPLICATION NUMBER 726 OF 1995
i MONDAY, THIS THE 6TH DAY OF MARCH, ,1995.

Mr.Justice P.K.Shyamsundar, , Vice-Chairman.

| 1. K.Srikantha,
S/o K.L.K.Murthy,

: Aged about 35 years,

‘ Senior Scientific Assistant (SSAs),
Aeronautical Development Establishament,
C.V.Raman Nagar, Bangalore-93.

i : 2. Smt. Nalinakshamma,
' W/o L.S.R..Sharma,
Aged 39 years,
Senior Scientific Assistant (SSA),
! Aeronautical Development Establishment,
[ I C.V.Ramannagar, Bangalore-93.

3. Smt. C.S.leelavathamma,
W/o A.P.Ashok Kumar,
Aged 38 years, Senior Scientific
i Assistant, Aeronautical Development
' Establishment, C.V.Ramannagar,
Bangalore-93.

4. Smt. Asma Begum,

W/o Syed Ethishamuddin,

Aged about 35 years,

Senior Scientific Assistant,
Aeronautical Development Establishment,
C.V.Ramannagar, Bangalore-93.

'5.-.Miss J.Mary Magdaline,

.~ 'DfosM.Joseph, Aged about 36 years,
Senior Scientific Assistant,
Aeronautical Development Establishment,
Bangalore-93. Sei .. Applicants.

" (By Advocate /rl.Narayanaswamy)
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‘1. The Union of India,

: represented by its Secretary to
Government, Ministry of Defence,
South Block, New Delhi-11.

2. The Scientific Advisor & Director
, General, R & D Organisation,
t South Block, New Delhi-11.

3. The Director,
" Aeronautical Development Establishment,
C.V.Ramannagar, Bangalore-93. .. Respondents.
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After having heard Mr. M.‘Narayanaswa'my, learried ‘counsel

|

for the apphcants, I think the proper thmg to do is to d1rect

the respondent/admmstratmn to dispose of the representatlons

made by the apphcants as per Annexures A41 to A7, in an appro-

pnate manner bearlng in mind the demand fwor fixation of theu"

pay with effect tfrom 1-11—1989, the fixation of which is claimed

to have been awarded to one Smt. V Putt:almgamma who is admltted-—

dlsposed off wlt:hm 3 months from the date of rece1pt of a copy

of this order by respondent~2 No costs.’ quward a copy of

~ the apphcatlon as vell to respondent-2,
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. 'VICE-CHAIRWAN,

Sé ct!oOffIce
Central Administrative, Trlbunﬂ

Bangalore Ben!ch
Bangalore :

ly junior to the appllcants. These repr‘e’sentatlons should be
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